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15.44bn. 

DEMANDS FOR SUPPLEMENTARY 
GRANTS (RAILWAYS) I 968-69-Colltd. 

MR. DEPUTY-SPEAKER: The House 
will now take up further discussion and voting 
on the Supplementary Demands for Grants 
in respect of the Budget (Railways) for 1968-
69 as also the cut motions moved on the 14th 
December, 1968. 

SHRI GADILINGANA GOWD (Kur-
nool): Mr. Deputy-Speaker, Sir, it has 
become the habit of this Government to 
come for Supplementary Grants having 
apent all the amount sanctioned to them in 
the Budget on wasteful expenditure. I can 
livc several instances of this wasteful ex-
penditure but I have got limited time at my 
disposal; therefore, I confine myself only to 
one or two incidents. 

The Government have been spending lakhs 
of rupees on the Railway Protection Force 
but there is no protection for the passengers. 
Thefts are occurring; robberies are occur-
ing; murders are happening; women arc 
molested in running trains. As a matter of 
fact, I had absolutely no intention of speak-
ing on these Grants but I received a very 
~ocking letter from a friend of mine two 
days ago and it Is on account of that that I 
requested you kindly to permit me to speak 
so that I may brinK it to the notice of the 
Railway Minister through you. This is the 
letter. I would request the hon. Railway 
Minister to kindly listen. I quote: 

"My last son was admitted to I B.Sc. 
in St. Francis De Sales College, Nagpur 
and he was travellin. to Nagpur on 
2.11.68 by the train which left Hyderabad 
at 10 P.M. in a 3-tier sleeper coach. The 
coach, he was told, would be attached at 
Khajipet to Madras-Delhi Janata. But 
un the way, that niaht, someone followed 
him into the lavatory of the runninl train, 
put a knife against his troat, silenced him 
and struck him heavily on the head. He 
does not remember what happened next, 
tilt he came to contci.ousne!S in a room. 
He was given good tiffin and tempted that 
he would be made a rich man if he acted 
accordi", to their direclioDl in same 
bouac, when they had already their spies. 

He had to act as one Susheel Kumar who 
exactly rC'lembled him. He had to get 
some keys and information. The boy was 
terrified. He was tortured beatina him 
mercilessly and his thigh punctured with 
sharp nail. He could only weep. They 
had sent us already a telegram from 
Chanda, a station between Hyderabad 
and Nagpur, "Bhagat Expired." Finally, 
they told him that he should obey tbem 
and be happy. They said that they would 
kill Suneel Kumar and send his body to 
me so that we might give up all search 
for him. With one knife stab to the un-
fortunate Sunnel, Cll. Bhagat swooned 
and what happened next he does not 
remember. He was lying on a road side 
in pitch darkness unable even to rise up." 

After 8 days, he went to the Adoni police 
statinn where he was not in a position to 
talk. 

These things arc happening in a running 
train. You can imagine the fate of these 
people. These things are happening at the 
connivance of the staff itself. Otherwise, 
in a sleeper coach, there will be an attendant, 
a conductor, who generally locks the coaches. 
How can this man be taken out? This in-
cident took place on the 22nd November. 
I am prepared to place the letter on the 
Table of the House or submit to the hon. 
Ministe" I would appeal to him to get this 
matter thoroughly investigated. 

Another horrifying information is that, 
about a year ago, in my constituency where 
there is a station called Kosigi, one passenger 
wanted to go to some place. But, unfortuna-
tely, for him, at about 7.30 P.M., the lishts 
were put off and that fellow was murdered. 
No action was tallen. There were six accused 
but. because one of the accused happened 
to be the brother of a ConllfCSs M.L.A., 
t hey did not file a charge-sheet against him 
and no action was taken. If such things were 
to go on, because there is Conareas Govern-
ment there and here also there is Congress 
Government, if you allow such things to 
happen, I warn the Government that the 
people will lose complete confidence in the 
democratic principles and the democratic 
oct-up in the COWltry. I have Jll'CBt reprd for 
the hon. Railway Minister for his inteJlTity, 
for his sincerity aud for his honesty. I appeal 
to him to ... t~ two matters thorouahly 
cwniDod. 
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Then, Sir, I was a Member of this House 
in 1955, in the First Lok Sabha, and I had 
suggested a new railway line from Kumool 
to Siri811Ppa via Adoni. I was assured by 
the Minister that this would be included in 
the First Five Year Plan. What has happened 
to that? I do not know. I have not been 
informed of what actual action the Govern-
ment has taken in this regard. At least now, 
it i; IS years now, may I request the hon. 
Minister to give thousht to that. The Govern-
ment says that they have no finances. But 
they are wasting lakhs of rupees on projects 
which never benefit the people. I would 
request the hon. Minister to consider it. 

Further, a new railway line from Nagar-
junasagar to Hyderabad is under considera· 
tion. I request the hon. Minister to see that 
this line is surveyed soon and, if it is already 
surveyed, the work taken up. 

15.50 hn. 

[SHRt R. D. BHANDARE In Ihe Chair) 

I now come to provision of retiring rooms. 
Adoni is one of the most important places 
of commercial importance in the country; 
it is second only to Bombay in that. In such 
a big Station as that, there are no retiring 
rooms. Then. Mantralayam Road is famous 
in the Whole country as it is a place of reli· 
gious importance. Unfortunately. there are 
no retiring rooms there also. I would, there-
fore, request the hon. Railway Minister to 
get this matler elUlmined. 

At Adoni, the platform is very small, and 
most of the compartments of a train will be 
outside the platform. The train stops there 
only for two or three minules. There have 
been instances when people, thinking that 
those compartments would 110 to the plat· 
form, did not get down and had ultimately 
to 80 to Guntakkal. My own people who 
were in the olher compartment could not 
pt down bcca.- lhey thou ... t that the corn-
partment would come to the platform. but 
unfortunately the train left. and I had to 
brin, them Crom Guntakkal by car. I under-
stand that something is already under con· 
sideration. I would request tlw- "on. Minis· 
till" 10 look into this matter. 

It pains me very much to.y that at 
OUDUtbl Station itd ..,.,. Ita. 500 worth 

of coal is heinllifted away by some people 
every day .•• 

SHRI RANOA (Srikalculam): Tlais Is 
happening in Tonali and 10 many other 
places also. 

SHRI GADILINGANA GOWD: This 
is happening with the connivalKlC of the staff. 

There are ticketless tral'lillcta in hundreda 
every day. There is some undentandlna 
between the Guard and the checkina staff 
at the Station. This results in a loss of crorea 
of rupees to the nation. 

1 would, therefore, request the hon. Minis· 
ter to look into all theae things; specially 
about those two CIISCII which I have men· 
tioned, I would request the hon. Minister 
to make a thoroulh Inquiry into those cases 
and get the loonda.. booked. 

SHRI C. K. BHATTACHARYYA (am-
ganj): Mr. Chairman, Sir. I have a Cew 
words to say on the demandJ, particularly 
about the extension of tbe broad puge line, 
Khajuriaghat·Gauhati, to Bonpipon. When 
this line was oriainally planned aDd eecuted, 
the then Railway Winis&er, hon. Shrilq-
jiwan Ram in his RaI1wa)' Budpt .peedh, 
said that this line __ n1. \0 open up the 
district of West DinII,jpur. . I requ.t the 
present Railway Minister t •• nier to that 
speech; he will find it ~ thlll"e. To 
open up a district IMBns tMtthe line should 
at least be connected wkh dID t-d·quarten 
of the district. But unfortunately the line 
which was planned to open up the Diltrld 
of West Dinajpur _ not connected wid! 
the headquarters of the dIatrIct which, .. 
the Minisler of StaIIe for IlaiIWI)'I tnowt. 
is Balurghat. There ill a prQpOIRl to.dIan. 
the headquarters to JlaIpnj; IIIIi II IM".-o-
spective headquartl\l"S; if the U. W beIn 
connected at least to this town. that would 
have had some meanin .. but this Uoa." 
not connect even that town. So. (<¥ •• 
opening up of the Dillrict of West Dinajfiu,-. 
which was promioed by the then Railwgf 
Minister, nothin, has been done even 10 
connect the headquarten of the diltrict. 

Then, what has been done repr. _ 
nectin, the line (rom old Maida to lahlr-
pt? There should have been I tnndI 
lJDe. A .."." _ m..te not _ bul 
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(Sbri C. K. Bbattacharyya) 
twice. I would request our Railway Minister 
to 10 throulh the reports of the survey. Every 
time the survey haa dilClosed that connect-
inti Balurlhat with the main line by broad 
sause would be paying; that has been the 
report of the survey. 

But in spite of that this was not done. 
Alain, in I:ODnec;tinl Raisanj to the broad-
Puce line, the connection will be between 
Barsoi aod Radhikapur which is metre-sause. 
I believe the hon. Minister of Slate for Rail-
ways will again bear me out. The connect-
ing link would be not more than 32 miles. 
Shri .Jagjiwan Babu, while inaugurating the 
new B. G. line-I was present at that meet-
ing-said that tbis part of the branch line 
would have to be converted into a broad 
sause. He gave that hope and that assurance. 
All of the high railway officials who were 
present at that time in that meeting must 
have now retired, but Mr. Ganguly who was 
the engineer in charse at that time is still 
there in the Railway Board. So, on the one 
hand there was a survey made for connecting 
the B. O. line with the town of Balurghat 
and more than once the survey disclosed 
that it would be paying. On the other hand 
there was the assurance of the Railway 
Minister that the line passing by Raiganj 
will be connected with Rniganj. 

H I lIlA¥ refer to what happened earlier, 
tile orilinal alisnment of the B. O. line was 
to pass ,throuah Raiganj but th is origi nal 
alilnment was somehow chansed under 
some inHuence. If the Railway Minister 
refers to that old record he would find that 
the orilinal alisnment was that the line 
would pass from Calcutta to Darjceling 
Itraisht, It would be a substitute for the old 
Darjeelins line. That was the plan. But, 
somehow-under what inHuence. I do not 
know-the line was diwrted from Raisanj 
towards Bihar by adopting a zig-zag, ser-
pentine route, increasing the distance. adding 
to tbe mUcaae and increasinl the value of 
the ticket. 

Anyway, this was done. The first align-
ment was not followed. The assurances 
"ven by Shri Jaajiwan Ram were not carried 
out. My IIIQIIItion is that tho line may be 
c:oonected with Balul'Jlhat by constructinl a 
,~,.udJbe·IIIIIR~ &Iet_ Bap,ei 

to Radhikapur may be converted to broad 
sause, This should be done, Sir. What is 
happening is this. The line is being extended 
to far east while the intermediate branch 
to Radhikapur remains metre sause without 
being converted into broad gauge, and with-
out any work being done at all for the 
Balurghat branch. Therefore I have sugsested 
that if it is not possible for them to do.the 
work at a stretch they may do it stase by 
stage so that it could be completed in say, 
4 years or 5 years. That might be done. In 
that way it might be taken up and completed. 

Shri Jagjiwan Ram used to take pride in 
the fact that he never gave any assurance 
which he could not carry out, But here is 
an assurance which was not carried out. 

SHRI DHIRESWAR KALITA (Gauhati): 
Why do you become selfish telling about 
Bengal only? You have to say something 
about Assam. 

SHRI C. K. BHATTACHARYYA: He 
refers to Assam, Sir. In fact, we sent a joint 
memorandum, Mr. p, C. Barua, Mr. N. R. 
Ghosh (father of the State Minister for 
Railways, and a distinguished ex-Member of 
this House), and myself jointly submitted a 
memorandum to the Railway Minister that 
the entire portion connected with the line 
may be converted into broad gauge, The 
Minister of State might go through that 
memorandum submitted by ourselves !IO 

that he may find out the position. 

Connecting the present line to Bongaigaon 
should be done as early as possible and the 
line may be extended to the farthest cast. 
While going farther and farther they should 
not keep the intermediate portion in metre 
sause, That should be also converted into 
broad gauge and at the same time. 

There is one other point. The Bandel-
Katwa line should be electrified as soon as 
possible. 

16 brs, 

I would request the hon. Minister to take 
into consideration the sugestions I have 
made, particularly the one relatinl to the 
North-Bonpl portion. The North Bcopl 
people bad a railway Uno once. That maiD 
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line passed through North Bengal. But that 
entire line on the other side of the Ganga 
has gone over to Pakistan. These people 
are left completely without any railway COD· 
nection. This matter may be taken up and 
the needful done. 

sri" ml(""'" ~ (m) : ~­
qf(f ~, ~ ;rt1r) If>1 m ~ itm wmr 
~m ~ fit; m rWiff if ~ ~-~ 
tit ifil4,uflllJj tit ;;mft ~, ~ ~ 
1f~1<'fl[ ~ ~ ~ ~ If>1 ~ ~ I 
~~ ~ Q:m rWiir~, ;;it lfi'Ift WIT-
lffif~~,lfi'Ift~~~~ 
lfi'Ift ~ ~ m liITClT ~, ~ ~ 1Wr-
<;lJ" 1m ~ ~ ~ tit ;;mft ~ I 

m ~ fq","ts~ ~ tit ~ ~ 
~ ~ ~ 19~9 if 'fI':TllPIlJT '{T I 

~ ~ 'fN ~ ;nfi~ m<'r it ~ ~ I 

ll~-~ ~ ~T ?t llf<ill ~ ~ fif; 
1949 if ~'1R 'lIT ~ <rr.t ~ 
'fI':~¥fi, ~~~w.rr~~it 
~~ I <lRif 1964-65~ 1965-66 
if '11 ~~ 'ffl:'f ~ ~~afOT ifi':TlJT iflJT I 
~~If;;ftll~~~fit;~~ 
mrTl1'ifiTfr ~ I 1rtt ~ if 'fiff men fili 
~-.fr if .. ,,", q.GT ~m ill[ ifn: ~~­
~ tit 'fN ~?t ~Fr <ofT I ~ ~ ~ 
~ ~1fT ~n: ~ <n: ~ ~ 
~iTlfT, (fif ~ <tt cmr m lilT ~ 
~ I ~ llft' <n:q; ~ .q' 'JROit ~ 
i fit; m ~ ~ ~ 'liT "'l 2 2 tfu;r 'liT 

~~~~; m~~lfi1ft 
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~~tl 

16.02 bu. 

[MR. DEPUTY·SPBAKER in the ChQlr] 

~ ~ 'fIl"T m ~ vf, m~ '" 
~ qn:fi ~ ttt ~ ~ "'l i\'lit-
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~~~~~~~I 
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'J:1 fifilJT ~ I 
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[m ~R ~W] 
6'fi ~ ~ I'J'lIT ~ I ~«t ~ IIi't 
~~~t:IWI't.n~ I 

tTTIl, ~ ~ qh: Wll' ~ 

mrro:rT~~~ ~;m~~ 
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~I 

~~~~"I'It!;~,m 
~ 1fT f.:nfT ~, t!;~ic:, t ~ if; 
ft:fIPfIT~ ~ W ~ ~ I ~lJ ~"r it 
If'IftflfT ..". ~ "l'R ¥-m ;:r@ ~m, 
~w~? ~1Ii't~~ 
~T ~ Ai ~ ~ ~ lfflffi if; 
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lIit 0lffi'l'T ~, ~ <f;~ ~ ...wrr ? 
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~ifiT~~~ I ll'f.rmifi<:';ff 
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~i m>IHm .. ~ (f~) ; 
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MR. DEPUTY·SPEAKER: No time is 
left. Nobody will speak. The hon. Minister 
will reply. I will suggest one thing. The scope 
of the debate on excess grants is limited. 

>.ft c(f", I «,II.. If~: lfil: itifi 
~ ~ I 1l <rm<: ~ ifi<:m ~ ~ I 
II ~ ~ f1r.rc: <fIT I ~ m ~ Ai lfil:T 
q<: fi:ri ~ mit lIf>1 ~ fIl<;rnr ~ I 

~~~~I 

MR. DEPUTY ·SPEAKER: I will call you 
on the next item. You will get an oppritunity. 

SHRI RAJARAM (Salem): I want to 
speak on this. 

MR, DEPUTY·SPEAKER: You will 
get your time on the next time. The hon. 
Minister. 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI PARI· 
MAL GHOSH): We have asked for some 
token grants for taking up some of the survey 
works which we have taken up in the course 
of the year and which we have taken up 
after the last session of Parliament. These 
demands are on three heads. Demand No.2 
in which wc have sought Rs. 4,000 for pay-
ment for the amount which we have taken 
from the Contingency Fund of India. We 
have now proposed to recoup that. These 
items we have taken up so that we can make 
the survey in the proper season. It i. for 
engineerintl cum·traffic survey for conv~",ion 
to Broad Gauge of the Metre Gauge section 
between Bongaigaon and Gauhati and also 
two other lines in the South Central Railway. 
that is between Guntur and Macherla as 
also a new line between Nadikudi and 
Secunderabad on the same railway, Another 
demand, Demand No. 14, is a token arant. 
This is for constructing a railway bridgl: on 
the new Farakka Barrage which is likely 
to be completed in 1971. Another DemanJ 
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No. IS-Rs. 3,000 on three items that we 
have taken is for providill8 underground 
communication circuits on the Kalyan-
Lonavla and Kalyan-lgatpuri sections of tbe 
Central Railway and also for the purchase 
of Punjab Government's interest in the 
Rupar-NanpJ section of the Northern Rail-
way. Another item I forgot to mention is: 
Demand No.2, also for a foot-by-foot survey 
for the electrification of the Tundia-Delhi 
section on the Norhern Railway and the 
Bailadilla-Kootavalasa section of the South 
Eastern Railway. These are the items that 
we have sought for through these supple-
mentary demands for grants, because we 
consider that unless and until these works 
are taken up now it will not be possible to 
avail of the season for the surveys. On these 
demands, several Members have given their 
views, and they have also mentioned some 
points and have spoken on their cut motions. 
I will try briefly to deal with some of those 
points that have been made. 

MR. DEPUTY-SPEAKER: Concerning 
the demands only. Because, if the local 
demands are to be referred to, that is not 

·possible. 

SHRI PARIMAL GHOSH: Shri Moham-
mad Imam, in his speech, thought that we 
are probably asking for these demands for 
Ihe construction of cerlain new lines. Whal 
we have sought here is only for the survey 
and not construction of new lines. 

Shri Lobo Prabhu mentioned that we have 
already incurred e~penditure on the survey 
and though certain surveys had already 
been undertaken, many of them have not 
been taken up for construction work. Now, 
whenever we want to construct a line, a 
survey is inevitable in order to cstablish the 
cosl and to find out whether the line will be 
ultimately remunerative or not. So, a survey 
cannot be avoided. It is also a fact that a 
line we lake up for survey may not be taken 
up for constrllCtion because on the rcsult 
of tho survey we may find that many of those 
lines will not remunerative, and also the 
limited resources that have been made avail-
able for that particular year may not be 
suffICient enough to take up the conltruction 
of the line that we have surve .ed. 

Another point was mentioned by him; 
he asked why this sum of Rs. 80 Iakb. could 

not be included in tbe budaet allotment, 
I would like to mention that it is a fact that 
an indication was given in 1967 that this 
item would be included in the works pro-
gramme of 1968-69, on the basis of the 
report on the Farakka Barrage project; it 
did give us an indication that the work on 
the sub-structure of the barrage would be 
completed by that time. On the basis of 
that, we thought that the project could be 
included in the 1968-69 works programme. 
But ultimately, the work on the Farakka 
Barrage did not come up to expectation and 
now we have in the month of April last 
received intimation that the work is goina 
to be completed by 1971. As such, unless 
we take up the work now, and we plan 
accordingly, it will not be possible for us to 
synchronise this work with the completion 
of the barrage work. That is why we have 
included this work as an out-of-turn work 
for the works programme of 1969-70. 

Many other han. Members mentioned some 
of the new lines to be constructed. I need 
nol go into Ihose delails now, because, I can 
say briefly Ihat the fourth Plan is still in the 
slage of finalisation, and unless and until 
the rail transpOl t is properly assessed in the 
fourth Plan and an indication Is also received 
about the Quantum of money Ihat may be 
available, it will not be possible for me 
to give an indication as to what arc the new 
lines that could be laken up for construction 
in the fourth Plan. 

SOME HON. MEMBERS rose-

MR. DEPUTY-SPEAKER: I will call 
them at", time. As I have indicated, tho 
Minister could not cover possibly all the 
points raised; so I would suaest that if 
there is anythina of importance he could 
communicate his replies to the Members 
concerned. That is aU. 

Now, I shall put all the cut motions to the 
, ~'Ic. 

All lite CuI mol/oIU were pUl and IIqal/,td. 

MR. DEPUTY-SPEAKER: I shall now 
put the demands to the vote. The Question ;.: 

"That the respective Supplementary 
RUffil not exceedin, the amounts shown 
ID !be tbird colulDII of tho order paper be 
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MINISTRY OF RAILWAYS (SHRI PARI-
MAL GHOSH): I beg to move for Iea\'l 
to inttoduce a Bill to authorise payment 
and appropriation of certain further sums 
from and out of the Consolidated Fund of 
India for tlte service of tbe financial year 
1968-69 for the purposes of Railways, 

granted to the President to defray the 
charges which will come in course of pay-
ment during the year ending the 31st day 
of March, 1969, in respect of the following 
demands entered in the second column 
thereof-

Demands Nos. 2, 14 and 15. 

The mofion WQS adopted. 

(The motions for Demands for Supple-
mentary Grants which were adopted by the 
Lok Sabha, are reproduced below-ed.] 

DEMAND No.2-MISCELLANEOUS 
EXPENDITURE 

"That a supplementary sum not ex-
ceeding Rs. 4,000 be granted to the Pre· 
sident to defray the charges which will 
come in course of payment during the 
year ending the 31st day of March, 1969 
in respect of 'Miscellaneous Expenditure'." 

DEMAND No. 14-CONSTRUC'TION OF NEW 
LINES-CAPITAL AND DEPRECIATION RESERVE 

FUND 

"That a supplementary sum not ex· 
ceeding Rs. 1,000 be granted to the Pre-
sident to defray the charges which will 
come in course of payment during the 
year ending the 31st day of March, 1969, 
in respect of 'Construction of New Lines-
Capital and Depreciation Reserve Fund' ... 

DEMAND No. 15-0PEN LINE WORKS-
CAPITAL, DEPRECIATION RF •• ERVE FUND AND 

DEVELOPMENT FUND 

"That a supplementary sum not ex· 
ceeding Rs. 3,000 be granted to the Pre· 
sident to defray the charges which will 
come in course of payment during the year 
ending the 31st day of March, 1969 in 
respect of Open Line Works-Capital, 
'Depreciation Reserve Fund and Develop-
ment Fund'," 

16.15 lin. 

APPROPRIATION (RAILWAYS) 
NO.5 BILL·, 1968 

THE MINISTER OF STATE IN THE 

MR. DEPUTY·SPEAKER: The ques-
tion is: 

"That leave be granted to introduce 
a Bill to authorise payment and appro-
priation of certain further sums from and 
out of the Consolidated Fund of India 
for the service of the financial year 1968· 
69 for the purposes of Railways." 

The motion was adopted. 

SHRI PARIMAL GHOSH: I introduCC(O) 
the Bill. I beg to move.(O) 

"That the Bill to authorise payment 
and appropriation of certain further sums 
from and out of the Consolidated Fund 
of India for the service of the financial 
year 1968·69 for the purposes of Rail-
ways, be taken into consideration." 

MR. DEPUTY -SPEAKER: The ques-
tion is: 

"That the Bill to authorise payment 
and appropriation of certain further sums 
from and out of the Consolidated Fund 
of India for the service of the financial 
year 1968-69. for the purpo&es of Rail· 
ways, be taken into consideration." 

The motion was adopted. 

MR. DEPUTY·SPEAKER: The ques· 
tion is: 

"That clauses 2 and 3, the Schedule, 
clause I, the Enacting Formula and the 
Title stand part of the Bill." 

The motion WQS adopted. 

Clauses 2 and 3, the Schedule, douse I 
the Ena('tlnK Formula and the Title wer; 
added to the Bill. ---.... ~-.---.-.-.-----.--.------.---- -:--:-.,.,,----

°published in Gaulle of India Extraordinary, Part II, Section 2, dated 18·12·68. 
(O)lnlroduocd/moYed with the rocoaoeadation oCtbe Presideat. 


